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waa Arta wpta eta sftrepeur, ag fect 
Walal SAwAraT ( Counter Affidavit ) 

Cafcrardt Sen 6 St six 

Fe sda BVM 824 / 2024 

fore: GIGA 

Wall Pan waa 
ne adae 

wala 

TRIES Wed BX ST 
Se hieeel uferarat 

4, Sue AT OT SHAT, VACANT SAAS S OP rar € sie wee or Paid we 
Ha B: 

opens: 
A. ue fea DY SP. SNS) ie €, sit ada aaa & cal ak oR 

Usa ba aH Ufa ¢ Wet aw a ofera um at onarg sik Saka S dafta 21 F 
Uicarat Ge 6 ot sik S Ue are SAHA aaa HA & few faftraa afer EI B. Ue fe Sawaal 4 sidaw ERI GRR Ae sided HI UST e Be GaN Gare WU aeil wy Qt ae F Ae 8 Ud Udo a ade Rafah Hea veda Hea &- 
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@- Ue fe AMA ater & Sas A Ue aa GT saa @ fe weil wd sour 
Uae & sfterkal a am fared USHA Ht saree & Gray F Fare 
fad HS AS SF Wen si LET S TU TAH VS Gar ux feared ued ue afSpar 
Ud du tet & Her site & aay A amig-geando wd Bit We FI 

G- Ue fe AM Uae & Sa A Ue aa AT sage *@ fH feared ari & 
day A, arora Rfda oo dear fede, teteq & wa up qe den 
763/2006, THR Ris ik sq STH stout vane B Su A usted fea za 
UT, FAA Alo Gay & sree fess 13-10-15 H ERI Sad FHaA Uh He 

fear U, SR sou vaaeitaalae sigen Sattad faatea Art uz sat earftrea 
SR SHOR Ula HLA F fea zw eI 

TT. Ue fe Ae rate ch Sas A Oe Gea AT stray @ fe aH Ae, ceca 
PARAM, Tre CETGA GH WAT BST 137H, 137G, 1377, 1379, 1375 sie 146 
4H trond aftreral 8 Sfirq ado Use VARNA Ue Bik SRS H1 yf GERI 
Gd sk Sen Ta aw id 1 Fs Ash WRG ceauil A usw H SUA ale sik 

Oy ale & ade Ff oft fear ag sik auf 21 Sa Use HI Gua ar six 
Orion Eri os areal S sot yA oR Vl & few sh Us Tia S aa aia aH GT 
ch fery far oie et S| Saw sifshtad, sa adahe ase tr ohh use & Fao 
wl aN 2016-17 & feral Sher & ded sailed fear Tar a 

u- Ue fe Ae Gratien & Gas F Ue Gea AMT sarge ¢@ fe faarea art & 
Use A Ue AOR syed Meare HS UlSl GHAal Ua Yar HM 19/2023- 
24, UICAT AT SATs stout warcnfeta sie cifsa ¢ frat Alo =a & sexy 
fesiee 15/06/2024 wT fy siex Ua fea € fe =atea A uftardhror aw aa 

Debt TAT VSaIga desial SRR B GER GST 137 SR 146 A ys Ue 
ol Ya a fet vor & afiwao oe a Pit far ora S Ud Ale Ue ured St 
afarsite wi Fate Su FY SAG VST VAT | 

S- U6 fe Are oder & a A Ue ay aa snaxum é fe feared wars 
aM & dau A, Aare WRG URI SRS, GaGa } GAa UH Tatar Hen 
/2024-25, HOUT URAHARA SATA UAT STAT site it cif S| 

U- Ue fh, ultardt -8 ate PAR ud ay ae 4 Garland faced wed/asw 
soul Renta ud alfda sige & side afapan wl ted & feu sia 
forenftent cexga wl Up UeaT-oa Wedd fear Ta, rar FAA MH Alo 
frenient cee? sha uta & fre vu-forenitienrt ferre, teqa a 
site fear) Su-forenkinnt ore, GIA ada A Sa Sad VER Gl Gita 

PWS, MSA ia h HAA, er Cer aes er fesia 29-05- 2024 F feared MRA ASH & UWS SS UEFA SSR Hl OE aT 8 
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B- Ue fe vicardt -9 uftar wat eri saad faced URA/aew UR sof eects 
Ud oiag sigan & side sftaeao at test & aay A afty fra sellers 
aetlet Gl Ue UeT-oa eda fear we, forsar Sar Aw ve & tee a 
TOAGP Vid Sq Alo forenflant teed Hl vate araw -05/24 aie 03-06- 
2024 wt sufta fear | 

G- U6 fe Alo GAIA soy sigad Meare HSA WS & sneer ate 15/06/2024 
SHUI F ud star cedicar deteg feererr & Aiea sneer Rate 22-06- 
2024 @ HH Ua Ud OA Tea CRAUIeT ERT UyaT ST S aH Br 
Ufad far rare fe vero faatea ue wt yh ux feet voeR % afaarao at 

x Ud Hic UR te HT srarente Hl Prater Su S SAG Tal GG Ud Aeer-TaATR 
ERT Uae ol yard fear war S fe sneer ST squreM a oe st ama 
seid & fies poRay oat sma a ag oreatt | gaa sme tea 2) 

. Oe & endes-ua or hr eer -1 afttcra or fava é raat Rg Ht HT UR sdaw wR 
@ Ud Weardl ten -6 8 dala sel e sia: Sa GaN HT sagged aaa 

. U6 fe sides-oa oT ORT Se -2 werd ofthe S aida 2 Reet es oA oR 
adam US Ud Uidaral Sen -6 S dala see aia: Sa GaN Ht saga ada 

. 06 fe sides-ca OT OT SeT -3 aiftieha carat B aaifda 8 rae He wea HR 
anda UX 8 Uitardl Han -6 S dalla sete sta: Sad SaR HH sraxawan aera 

. U6 fe aides-oa or te tem -4 aftera/carach O ussite & raat re oa wR 
onda UX € Uitarel Hen -6 S dalla sete sta: Sad TaN a sraxawan ae a 

. 06 fe ondes-aa & es & dal a, ae Ser fear ren 2 fH sft wide anger 
ERT UAT Wa UR fore tees HI sau ase Prato & dau a uw Rrerea wer 
Be Mtl Sac Reps ure SF Uy, Olena faurr a unftie ota sie fearta era Peter 
OTe VR SA YP AR aA Bat H lax side afafafiat S dada SA & oRo Rrwraawas 
ol oF faury S Such HLA Ht ere at WS) Gad Vee A araftla aa-faurr 8 AS 
wae Ger Ud side asa Pai & aes A arg ai Rrepraa urea set ge a 

. Ue fh sdar-ca oT tT Gen -6 siftreka/aaract S araftra @ fram Re He HT UR 
anda UX e Uidardt Gan -6 S afta Tee sia: SH VAR HT saxgead wet a 

. Ue fe aides-ua oT ae fees ofa a4 fh or efta saa six aa aa & flax 
say Pato S daéfta 31 dsfla SH sie ub>arsit appre, a4 yf six aa aa 
lee side THafattal S dafira vereont or Aare oq faurr & seria aia eI 
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8. Ug Ih stdar-ca 8 ofeehed Seria & veut A gfe fauna at yt area 
SF TEMET ot OPT AR AR SAT TSA A si Saw srqRe OR aT anda |Ran d erg 
TTA GA & Ae A ude aq sfaPran, 1927 sie aa Re sf, 1980 3 
Waar bt aL et A VSM Va SAT | 

9. Ue fe ofere fay arta arate gre ot fou ors ara fae oft Ser or onset sr 
Ue Oe & few Wea TAR | 

10.06 fe Ufere faut Arte arate gre ard fesw aA are osh af Ase a7 onder a 
Ulett Hes GH few Hea Ta S| 

11.26 fe Ofere fay are aI ERI a fu aA aret frat ot Aer ar ssa wr 
Ue Oe & faa Bed aa eI 

12.06 fe "oF oftipral ste Prof fh afer & sta sions six yfere afderat a rea 
OF Ott ae & ary ere rare gu" SA ST aly, cen fe Wa andes B eT wae 
SIS 8 Sd: steer fra ora S| Glens aur ora sie sor oad wad spar 
He He VET S| 

13.af¢ Ary afteeenr grr Paka fem ores, at ufers faurt usa faatw aa ca aa 
oR dalla fauri & ae dad Pant a Rats vega wes & fw aa eI 

Ue fe uel farty Su S lor feu me Heri HI Slswx Aa andaa 8 fu 7 
Ho Tt AWG, sftp sk vedic, cet cer a gftra faurr S daira & as siz maa 2 
Ht: HTH | 

SUlea Teal & Wea A, Arte arftrazor a urekar 2 f: 

(@) sda Ufid Ved UA HT SHER Tel Se SAR sodas Gal Hea Gra eI 
@) FAAS sides ot uicardt tan 6 H fag waite fea ore aura 
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Wear. a Uid MoUTsA & tT He 1413 b Hes A Ah aa a Rots } aoe 
UU Ua Vel Ss Sea Hy Hh eM Zor ae é sik Ho vt neal aw Porn aa eM 

Say TN Had He 

A eel ot viel pec kad Hr gy we fare fe ae Sa Ua-wa Ba at 
Re F SARA S [HTS AX ERI GS VSH SA TMT e sie ASAT TAT a 
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ae eR W BY AL 1 three: 

, ota Ho - TE oruere Ly 

a or) hee dro bey 

wears = Pere are wer 
wearer wen sh ferry ore tere a 
ae Ww 41 /2021~22, aperin ura 229710 

woftosfio, ed} Rig war werere are anfe, a 
wit ares fete: 15-09-2022 & fawa su 

eararera FY ulforar wl met By 
Priel a weraen oe fer afeaear a 

yar flea afkaeen grr wer fear na & fa 
um meth cele flere & war walt do 

273 H Wa Wo 1257/2/2 weal 0.713080 a 

wae at ive Vat 4 Sw wy A Prorerhea f 
fier oa ches ara 4 anfaa area & sad 

fared 4 ora gg 8) wea af oe seam (at 
4) @ sma We wearer wo 658/18 (1) 2006 

fears 28.09.2006 & aurea 4 ad 2007 ¥ ate 
wd af 2 & oepaia yer d after ura av 
cen Perrieat cet 8 gist & aff ox wad ; 
aft ox anfaa vd area wa on we &, Ge fen 
Ta & fe ufrarer ed Rie err gs wel & 
STAR UY 229d) a are afsra wr Pefeat aH 
aft el ess G veesy S fr fol cenaa 
wea m ara wy afore fear war 81 are wo * 
41 /2022-23 4 adi edt fae Ere arma areft TS 
Ho afta al fauel do 5 ara wa %, ae 
& Us 4 ue aeqa ar sera sragay & fa ah 

wear sel Ga Wo io aA aw eer 01.08. 
2017 Bl wax zara wm anata anew festa 
15.09.2022 U 4d 8) et ar om) fora are ange 

fesie 15.09.2022 4 gu afer & fasg aa 
far war 2 aif fafa fama va wef 2) aria 
wared H Gar 4 ae Fh arn & fH ford =a 
ardarel A Wa aTee Yat va Tee ane 
feral GT saa B UV He AAT HT sss 
Ware wd WHR wel S sae wares ERI aR 
wren fa grr wofta feara & fawg afk 
fan man @, Preriteat get mo tifa 
afta Ho fare eewga, ae Wo 56/2029 
ware sel ara ado onfe 4 ares fea 
27.02.2025 ere faut a fanerieat 

ariel sear q ear aint Hf war 

° 
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TeT AT GM H stew wa et wa s. 
om: fo aaa an Perr) grag y gem aR 

ofa area at Peet eet aT ae Pear Tar 
8 

fo aftaan a ae ya a Pret 
HUM Tee wea & sacar B fea ere & 
fe arerrer gre afer are 4 ore zaree art 
are ¥ wafer fers ux # feo 15.09.2022 FH 
Prrad area ute fad my fa 

“aral aiflaaen err are oa eget fear | 
wel ottaan B et ae va BS Ber eer go(2) 
Wotovto er weft ua at orga fora) wea 
wel wa oe al aka wt Bar van) mei 
wa seria er so dit eter fe aa 
wae afaRea at aftarn & err weqa ae 9 
aerg Preersn metros ft oeqe fe aa, at 
el vet eit ot we gat aa, welar va 
oe Pra fafa fale 30.09.2022 ae wer 

fear ureat @1 fraa fafa feo —.o9.2022 ae 

wfearerren at arora af ox au faa, Aah 
wd werd aa aw wey oRada at a 

vicarérrat ar fafte fear ara &1 arét ander 
39 Fray 03 GI AAU SMT ae auf eorex 
Bla | wirarérret ar aif wane ea) cara are 
afta festa 30.09.2022 a Ue ea" 

wart are & oR B ure @ fh 
aR We G1 aries are TR aes @ od 
Porrieat or aya ar aaa wera set fora 
Ta Bute Tats =e & frara S fata 2) 
vd fod ae gy afta @ ffeg ardad /orew 
ata farar wrar far fae 2 | 

ee a 
ores Rear & arete # Pert ee 

sift wi a MOR wy oR TATA & one 

forte 15-09-2022 @ ware wT anfly sree ca 

sear fra one 1 sree =arareTa BH TaTERH 
crea a Petter wy es Gee, Tara are 

grag feats 30.06.2025 wt te a 

x 2 . 

we nae 
x FR sesame 
wea eVST eG) REND. potas 

DS ok prefer gay Or cy RRs 

amScanner 
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fore sel vad Geared, 
CaS | 

aad WicaT SA, 

BRAT Hen, MEAG, Tega | 
AloFo—8958481543 

uate S43 /fafte / 2024-25 feat: 15 Ag, 2024 

faaa: fier dort ahr & areata aa ata 4 Choro aig Prater a weer H 
Aeled, 

amad gr feaie: 15.05.2024 m) Oa va & HA A Haya awa é fh ver aah af 
2016-17 dl fren ahaa 4 "WA dat @ aa FH Glodlo wea or Prato ard”Miwa el of frat 
AAA APTA GO 3.00 AT z | 

a: Barres BARA | 
ao: fore Brera FS 2016-17 HI Brame | 

689 CamScanner 

8 109



owes aod 

er 

Before the How’ble Board Dtcktervfnue, Uttarakhand at 
Dehradun 

Misc. Revision of 2024 

Aparna Explosive & others 
Versus 

Smt. Pratima Sharma 

Affidavit of Aparna Explosive through its partner proprietor Sh. 
Kovid Ahuja son of Late Sh. R K Ahuja, 63, Gandhi Road, 
Dehradun 

....Deponent 

I, the Deponent above named do hereby make oath and submit as under:- 

1. That the Deponent is the Revisionist in the aforesaid case is as such 
well aware of the facts deposed hereunder:- 

2. That the Deponent hereby verify that the contents of this Revision 
Petition from para 1, 2p, 3p, 4p, 5 and 9 are true and correct to the best 
of my personal knowledge and those of para 2p, 3p, 4p, 6, 7 and 8 are 
as per records and those of para 10, 11, 12, 13, 14, 15, 16, 17, 18, 19, 

20 and 21 are as per legal advise received by me which I believe to be 
true and correct and the same be construed as part of this affidavit. 

\yawe whe 
DEPONENT 

—
‘

\ | VERIFICATION: 

p I, the Deponent above named do hereby verify that the contents of this 
ss affidavit from para 1 to 2 are true and correct to the best of my 

personal knowledge. 

on 

a a “Sie - Aa 

by Shr/Smt..Momid... ie 
_ who is identifiod by Shri. Scaapahien Xt “wy 

— —

eee 
V. L. WERMA (Advocate) 

Oath Commissioner, Dehra Dun, 

CamScanner 
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Cy Na 

UTTARAKWAND COURT FEE 
Ch \* > 

UTTARAKHAN! saeco fee . n 
— wus cone 

Before the Hon’ble Board of Revenue, Uttarakhand at 
Dehradun 

Misc. Revision of 2024 

Aparna Explosive & others 
Versus 

Smt. Pratima Sharma 

Sir, 

That during the pendency of this revision the operation of order dated 

15.06.2024 passed in Case no. 19 of 2023-24 by Additional 

Commissioner Garhwal Mandal be stayed. 

It is therefore, prayed that the operation of order dated 15.06.2024 be 

Dated: 6 7 7 REVISIONIST 
Presented by: 

oN 

CamScanner 
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Sar 8, 
stars forenfrent wala 
WATE CSUGA, SUTRAS 

weedy, 

masta =| aR Parefiror Pada ¢ fe 
are Shah aeetter Pewee Parent SeeTgeT A Uew INT GRA GT AAT 

SERIA UE Ud BSRTH a Ay a lar ga WV Ud Ver! Ma & fere 
rat 2, Sad WET eT B aa saa A cla gir ® forrep) areftorl a 

ara: ad Helea a Pars 8 peer BI eee S cle BU Tafa 
aordaret eal GA HUT HY ala Ta aor TAT APT A GT 

mraarftat ert AyaTSRTT S RMB TT 
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Before the Hon’ble Board of Revenue, Uttarakhand at 

he X : 

aN Aparna Explosive & others 
Versus 

Smt. Pratima Sharma 

INDEX | 

Certified copy of order dated 15.06.2024 passed 
by Additional Commissioner in Case No. 19 of 

2023-24 

Annexure —Il 
Certified copy of Plaint in Case No. 19 of 2023- 

24 
Annexure —Ill 

Certified copy of list of documents filed in Case 

no. 19 of 2023-24 

Annexure —IV 

Photo copy of Document No. 2, 3, 7 & 8 filed in 
list of document 

28 

Presented by: 
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UTTARAKHAND COURT PLE 

URCT2124 343624801 
2TMAY 2024 

nnn 

Before the Hon’ble Board of Revenue Uttarakhand at 
Dehradun 

COON abba ncmmeRNtes exe i 

Misc. Revision No. of 2024 

1. Aparna Explosive is a registered Partnership Firm through its 
partner Sh. Kovid Ahuja son of Late Sh. R.K.Ahuja, 63, Gandhi 
Road, Dehra Dun. 

2. Sh. Kovid Ahuja son of Late Sh. R. K. Ahuja resident of 63, 

Gandhi Road, Dehra Dun 
seveee REVISIONISt 

Versus 
1. Smt. Pratima Sharma wife of Sh. Manish Kumar resident of 

Hariyawala Kala, Tehsil Vikasnagar, Dehradun a 
. t. 

~,, BRespondent 

2. Sh. Amit Ahuja son of Late Sh. Narendra Ahuja resident of 
Village Pondha, Tehsil Vikasnagar, Distt. Dehradun 

3. Sh. Anil Sarotiya resident of Pritam Road, Distt. Dehradun 
4. Forest Officer, Jnajra Range, Distt. Dehradun 
5. Senior Superintendent of Police, Distt. Dehradun 

....Performa Respondent 

Revision against order dated 15.06.2024 passed in Case No. 19 of 2023- 
24 by Addl. Commissioner Garhwal Mandal at Dehradun. True and 
exact copy of order is being annexed as Annexure —I of this revision. 

Sir, 

The Revisionist respectfully submit as under:- 

1. That the brief facts of matter is as hereunder:- 

“ een See, 

nN 

BO tod 
ez. 

PAST TNA Ta CITSr ga *e os 
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2. That the Respondent No. | who is in collusion with Respondent No. 2 

& 3 had filed a case praying for relief for injunction. 

3. That the Respondent No. 1/Plaintiff had filed the said case against 

Appellant who were arrayed as Defendant No. | & 2 and Respondent 

No. 2 & 3 who were arrayed as Defendant No. 3 & 4 and who were in 

collusion with Respondent No. | and against Respondent No. 4 & 5. 

4. That the said suit was filed claiming that there exist a public road in 

Khasra No. 137%. The true and exact copy of plaint is being annexed 

as Annexure —II of this revision. 

5. That with the said plaint whereas documents were filed by list dated 

15.06.2024. The list of document annexed as Annexure —III and the 

photo copy of document no. 2, 3, 7 & 8 on above list are being 

annexed as Annexure —IV, since certified copies of the same have 

not been given/made available to the Revisionist. 

6. That these documents contain an order/final judgment of OS 763 of 

2006 whereby the Civil Court had given a categorical finding that the 

road existing beyond the point in khasra no. 137 is not a public road. 

7. That these documents also contain a khatauni of sadak (as) which 

specifically mention that only 137@ was road. It also contain a report 
by Lekhpal whereby the Lekhpal clearly specified that only 137% 

measuring 0.300 sq mts was road and other batta number were private 

property, 

CamScanner 
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Additional Commissioner had granted a stay order/injunction order 
and admitted the plaint, and fixed a date of hearing after virtually 1.5 

months. 9. That as the result the Respondent No. | in collusion with Respondent 

No. 2 & 3 has broken the gates in private property of the Appellant, 

not only this she has also encroached upon an attempted to build a 

road on reserved forest. 

GROUNDS OF REVISION 

10.That because no plaint could be entertain by Additional 

Commissioner and all suits under 229B could be entertained only by 

Assistant Collector 1* Class. 

11.That because no separate suit only for 229D could be entertain. 

12.That because the order of the Additional Commissioner entertaining 

the suit is beyond his jurisdiction and all subsequent orders including 

the order to register the case is void-ab-initio. 

13.That because there is no provision under the Uttar Pradesh Zamindari 

Abolition and Land Reform Act or Land Revenue Act whereas a suit 

by a private party in respect of any alleged public road can be 

CamScanner 
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entertain, the only remedy is either under provisions of Criminal 

Procedure code or writ. 

14. That because no private person can be permitted to break any gates 

or remove any encroachment or any alleged public roads if even there 

is any alleged encroachment the same has to be removed by the 

authorities not private person. 

15.That because there was nothing on record showing that whole of 

khasra no. 137 is public road and the final judgment by the civil court 

could not have been ignored. 

16.That because the order of the Additional Commissioner is against the 

report of Tehsil also, which was available on file. 

17.That because the order dated 15.06.2024 including the order of 

registering the suit is without jurisdiction and void and liable to be set 

aside. 

18.That because the learned Additional Commissioner without any 

jurisdiction and going beyond his jurisdiction has entertained the said 

suit and passed the impugned order, 

19.That because the learned Additional Commissioner has exceeded the 

jurisdiction vested in it. 

f 
@ a 

£3 Fd J és , % f 

en 

J CamScanner 
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os ._ 

20.That because the learned Additional Commissioner has committed 

material irregularity and is liable for misconduct. 

21.That because the order dated 15.06.2024 is liable to be set aside and 

case no. 19 of 2023-24 is liable to be quashed. 

REVISIONIST 

VERIFICATION: 

I, the Revisionist above named do hereby verify that the contents of this 

revision from para 1, 2p, 3p, 4p, 5 and 9 are true and correct to the best 
of my personal knowledge and those of para 2p, 3p, 4p, 6, 7 and 8 are as 
per records and those of para 10, 11, 12, 13; 14, £5, 16, 17% 18, 19, 20 

and 21 are as per legal advise received by me which I believe to be true 
and correct. 

Verified at 6 on this day of 1.0 of 2024. 

REVISIONIS 
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Aparna Explosive & others 
Versus 

Smt. Pratima Sharma 

Affidavit of Aparna Explosive through its partner proprietor Sh. 
Kovid Ahuja son of Late Sh. R K Ahuja, 63, Gandhi Road, 
Dehradun 

.....Deponent 

I, the Deponent above named do hereby make oath and submit as under:- 

1. That the Deponent is the Revisionist in the aforesaid case is as such 

well aware of the facts deposed hereunder:- 

2. That the Deponent has filed the above Revision Petition and for 

sake of brevity the facts and legal position as contained in Para 

from para 1, 2p, 3p, 4p, 5 and 9 are true and correct to the best of 

my personal knowledge and those of para 2p, 3p, 4p, 6, 7 and 8 are 

as per records and those of para 10. 1), 12, 13, 14, 15, 16.17, 38, 
19, 20 and 21 are as per legal advise received by me which I 

believe to be true and correctand the same be construed as part of 

this affidavit. 

3. That the order against which Revision is being filed was passed on 

15.06.2024 and revision is within time. 
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4. That if the operation of order is not stayed, the Revisionist is liable 

to suffer great loss and injury. 

5. That in the interest of justice and equity, it is necessary that the 

operation of order dated 15.06.2024 be stayed. 

DEPONENT 

VERIFICATION: 

I, the Deponent above named do hereby verify that the contents of this 
pee affidavit from para | to 5 are true and correct to the best of my 

J. coMr * personal knowledge. 

Ves 2s\ 
Vu = satadvocale) 

Oath Commissioner, Dehra Dun. 
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‘now all to whom these present shall come that vwepanna. &bloaws. thre bh th. Ordre 
the SDOVE QUIN oosescicnsssecccensscovasssenacesasteprvcsnecsnvscessacceasscuskenswveevene do hereby appoint 
SHRI RAJESHWAR SINGH, Advocate (hercinafter called the Advocate/s) to be Sh. CM Aswal, Sh. Diwas 
Subha, Sh. Pratik Bhatia, Sh. Amitabh Sharma, Sh. Ashutosh Gussain, Sh. Mohit, Sh. Arvind, Sh. Amit 
Chaudhary. Sh. Abhishck Bhandari my/our Advocate in the above noted case and authorized him:- 

To act, appear and plead in the above noted case in this Court or in any other Court in which the same 
may be tried or heard and also in the appellate Court including High Court subject to payment of separate 
fee each court by me/us. 

To sign, file verify and present pleadings, appeals cross-objections or petitions for executions, review, 
revision, withdrawal, compromised or other petitions or affidavits or other documents as may be deemed 
necessary or proper for the prosecution of the said case in all its stages, 

To file and take back documents, 

To withdraw or compromise the said case or submit to arbitration, any differences or disputes that may 
arise touching or in any manner relating to the said case. 

To take execution proceedings. 
To deposit draw and receive money, cheques, cash and grants receipts here of and to do all other acts and 

things which may" be necessary to be done for the progress and in the course of the prosecution of the said 
case. 

To appoint and instruct any other Legal Practitioner authorizing him to exercise the power and authority 
hereby conferred upon the Advocate whenever he may think fit to do so & to sign the power of attorney on 
our behalf. 

And I/we the undersigned do hereby agree to ratify and confirm all acts done by the Advocate or his 
substitute in the matter as my/our own acts, as if done be me/us to all intents and purpose. 

And I/we undertake that I/we or my/our duly authorized Agent would appear in court on all hearings & 
will inform the Advocate for appearance when the case is called. 

And I/we undersigned do hereby agree not to hold the advocate or his substitute for the result for the said 
case in the consequence of his absence from the court when the said case is called up for hearing, or for any 
negligence of the said Advocate or his substitute. The adjournment costs whenever ordered by the Court shall 
be of the Advocate which he shall receive and retain for himself. ; 

And I/we the undersigned do hereby agree that I/we shall pay sum Of RUpCES ............scseeeeeeeeee acer enee i 
for appearance on every date fixed in court and all actual expenses as incurred. 

And I/we the undersigned do hereby agree that in the event of the whole or part of the fee agreed by 
me/us to be paid to the Advocate remaining unpaid he shall be entitled to withdraw from the prosecution of 
the said case until the same is paid if any costs are allowed for an adjournment, the Advocate would be 
entitled to the same. The entitled for the refund of the same in any case whatsoever. 

IN WITNESS WEHRE OF I/we do here into set my/our hand to these presents the contents of which 
have been understood by me/us on this ..... oi See day of... aa. 2024 

Client Client 

Accepted subjected to the terms of fees. 

RAJESHWAR SINGH 

ADVOCATE 

° X 

dK 4 2\ |rar\ 
689 CamScanner 
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aera: wa su fafa wo, (Gofso), eee! 

Gon sffart— Vda Wo ater 

dart dre GAK~763 / 2006 

Cloolowlodo—2721 / 2013 

1. 4 TAR Re ga wo sh grax fee frat —GM ate, vio alo Bears 
dette frre fore exes | 

2. A afiet siftar Ga wo a UH GAR favs WS Cea | 

qaTa aot, «=e = AfeRae) «= Tee Gs BT Tar / afer / vat / WIRE / aOR vit A et a alae sect OT BT AAT CT A cessssnee frarfi—oar Ho 1, WIA alel, Gosio Hearst dewlct faeraar fier east vat qo 2-saRe Alcs Tt We cere! 

25126



9 

3—fra woo tar ae og Se ART TOUT Ga aT Seal a 
Wee seo * a wand we & sera waafla Al 4 

So I aaa Sd BRI GIS We Vas Ael 81 Be viata 
ol GAM, UY, Oe wd Si I a aI VAM ad a Ui 1 Usted 
Tat ¢ Maat & UT WAT UA H Aol BI Hg WA Guts 
| 

4. US UT WA GR Va I Mex Sega J aI Mal G vis z, 

Gl AR or ve sete aa 8) Tet ST Gu Fer AAT of 4 waa 
siete & GR vest aAw siete OT stele URA far ar | 
5—Woo Wor a A os asel VU Wea Ud ST Falaeil oni 4 

eta @ cer wl fe fat Gar dai G sex Yora 81 OA aat 
Ter Usa frat CeIGa Fale BA Hail 1400 4 A VRAIS WET 
ml Gon ¢ ade wed H ST A aa Ta es) WAT wed oF 
ug fer 4 we ste wee Va of Gola Rod wee aa ae A 

ad es sari a ae 4 ut onarel @, forad soni of aa 4 
AoM Aye & sett fossa 2] ved wed G Uo fem 4 wed 
we OS cr gs ura a af & oT ate waren 
afeRaa) er areas & aan yeaa wed at afer fen 4 ve ae Rod 

PRE FT MAT A sot HT aera 4 sparel ae asa san aA sarah 
Ol srarel FT aq staal S| SAT WHR UAT UAT Vo GON Udo 
WT z | 
6—wed we a ver fer 4 uaa of WA 8 oT so 
vareikra(srret afeRac) ar Wea & AA SG Sl UA G Ga few 
4A vfaad @ vad Wea @ ae wiearedl GT as wa es 

frog tte err de aet at eat A Rrra aT UK AR y 
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TESA H UT sc, Ton, TR FT UH Te Beata Udolaw wed we fate 

free Test ent frat oe oI al cea Udotie Wed ST dq HH 
al Arad US Ath Ue aa WaT | 

9—eR ae we Ua Te Wid elHe fora del TAT MM, 

a guraaer owed qerare F ORG sre Fees sree Sr ISM eg 
gets vel ¢ ua, a vated ae 4 senel faves sree art el 

SS WH, FRAGT Het Aone GorHe Uferarel 4 stad ASH G VEci 

we ded as Te w Pam oe te am fear aa: Te emt ae afoa 
ord Bt ae va alae srqary feory GF GT Aras HT AAT S| 
10—- sum ffeg fad! err ufetae va odo 18N1/2 mad 

18U/6 VAT Wed Hed By Taya G slows Hai GI selon 
fear & 3k afeRad wert far é fe ufsaedl ext sad Ye Sah ERI 

soy aherTa Ue WR Ta Ta 2, TT fh He ast S Aly @| foray 
Sa de He a V HX Wel S| Aa: Tal HT ae feed fod oA arg 
e | 

41—aero Ent eter HioGo 13801 /1 ANI 13801 /12 Aeaeaag 

Ret wee Be utara b get a odie fora 2 | 
42—BHI VOR et fea wa w sftaaa m sree wy fies ae 

faeg farted fa wa 
1. aor faarfea we ad waa OG fasaM ado xT z, 
fear WaT aero, Waaet Ud sea aM ca Waa B fea 
WH HX Ye & ? fe ef al waa ? 
2. ga ulead art ade wo U frafed wed 4 sare vs 
OX Hall GA Hi Wa fea oT vere ? afe a al ward 

' Re ea 
Wan" "No.19(97) 5 34 

13—a a aie @ at afoot & wala A aie WeP ee 
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cewed of Ufta ua at Bramfa goto 11%, sea fot Gad oT 
ofa ua a wramfe soo 120, feet tara eexted ent forefront 
erga a Uta wa feaifea 05.05.2006 mT wramfa Hiodo 13K Pat 

143e G =o fafa wo(Gofso) fapraaaR, cexwrgt Acta Ao 

763 /2006 TR fis sqTA BOOT RT FH URA sree faith 29. 
08.2008 oT uated ufafeft aioto 144c1/2 sfia GAR 4 AA 4 

Ont Astra Warma at Aa ule fesifeea 31.08.2008 Hiodo 145% /1, 

wae gt fan os ya val feaifha 23.05.2008 PIOHO 

1450/2, WAT wd H Wiel powo 1461/1 wad 

14681 /13, TRS yfera seller Herey al wide wets feifed 15.09. 

2008 a wramfa modo 1478/1, em GER sR ot Act Ufa 

fesifea 12.09.2008 mIodo 1481/1 | Fal 15081 BY UAT Ue H 
wea Hod 1518 ad 1550, ea PRT aga ol For ofa 

feaifa 16.09.2008 modo 1560, Yat 159% UG fedin 29.09.2008 I 

ovo aki oY Yo Wa HY Ya BI A ahaa Hoo 160%, Fat 
1670 UG Word Wot Alo aryl WA Used GA weil 1345 HI 

vata ya uf piowo t68e1, Yet 1721 BY aot Rule feaifoa 22. 
09.2008 wl wramfa modo 173%, Gare val feat 24.10.2008 ot 

wramta modo 17401, Ra mort siaeta ae 107, 116 Hl wratd 

Hlowo 17541, Waa wa wl oraofa woo 1761/1, aks 

seferp pl ufta wetaua feaiftha 01.11.2008 mOdo 1770, ceed 

afea aoa coo feaifha 01.11.2008 178% /1 Mad _178eN1 / 2, 

wie alfes goa coo feafha 01.11.2008 ot writ moo 

17941 aM AAA Vad Woes wm zea fra Vareed Jacob Vs. 
. wa ff Sosamma Geevarghese & others AIR SC 3992 5 1948 SO Cite, 

ERT UI | TA wU H Ua 413 / wl0fcio—2009 

2009 mlowo 195412 /1 ad 19512 /3, ap 
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16—dad a ax @ aa aftooat @ wel 4 cecil wea 4 

Ga 1032 S Awa FMT TA AS GEA Uwalg fae CRIGA Heel 
1345 oT vata ula modo 1040/1, Ama ARN UA Aal WAT 

gears feet eexrga weeil 100m) Wart wit Prodo 104% /2, 
Aha GET Aton al TA Wags dedict APRN GANT AEX 647, 
662, 667, 668, 670, 672 Heel! 1399 Hl Warfra vic HIodo 104k /3, 

Gad GR UA ael wer wags dete fares ot Wart 
Ufa iodo 104t1 /4, Tee UI H wre Hodo 1048/5 

ama 10481 /9, Beat 21 MW 2 UY apa Role foam 02.11.2006 / 23.11. 
2006 / 23.11.2006 Regula qeodicn «= alae RTT 

dexter frerror fie sewer woo 2112/2 ama 21e12/3, 

yetaroa fesifea 10.08.2006 HI wAThra Ui Homo 21412 /4, Yat 246rH12 

VaR war oa del Pore WA wed wee Ay 1410-1415 

ot weft fet modo 2472 Baas Wega Hl WAH SI 
17—A aR vas uae @ fag sflararm Gl sea Gat TA ae 
Tarde Ue Vue] Waxed Alm aa axadell Gey wr stdeta far 

aT | 

faspe . 

18—fatarer are farg Weal-1 7 3 

ae ferq Go 1 se wee 4 farted far var é fe aa faated 

nigard ve ora cit aa waa @ fat dace a We? ae ai at 
yard ° 

ae fag to 3 se are 4 faxfea fear var @ fH. 
wear ulead or aferrat wea & ? Ufe ef al ward ? 
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20- aden ent adam oe vod &® fies oe wet ses 

eg afd fea wa e| wel de Wed RRA, Wao WAT Bt HT 
wae dt we we’ fe Tee an aes otal 4 oe afin 

fea war & fe mm adele) devia flora ap 20 § 30 He 

arst Arex art gar een &, fore we cewed UTA aa a saa at 
Gear det g Vat AoRT ¢ sey wat H want wafsat GF afeat @ Kip 

cm set de sari—ondt & Gl ve udottm we & aa wea wed 

® Ara Palla Wal 4 aM—TM FT Sara UT AY Hig WT Vues 

el eI 

21—UA dal ua Uedies fool Cea Fad UA Heel 1400 4 
UST Ud GS GON FT Udo Wed HS BIH aya war se) Weta 

Wed HT Saw fee F vfaarel at yA @, a ator vara wey 
ae ufdarel or arses @| Uldarel 4 SUA WISSA UG Vel WH Ve aM 

fear e | 
22—ddl eel Sod wl & WAM F cede Gey 4 eal owl A 
SER AHA AM Alo Dhl WA Wales F-alaeil Aa Heel! 1400 

ol Ware ult Hrodo 108, aga Aeley Asda HUY Haley sere 
al uta va al wrafa poo 1101, seaer foro Gara or wid va 

Hl wramtt poo 12e, fret Gara eexred ant forcnfert cextea 
al uta va feaifea 05.05.2006 ml wamid iodo 1381 aa ell 

16741 GF Word Wort Alo aagl UA Valet GA Hae 1345 Hl 

Watt Aa uit Hiodo 168el1 Aas Wega Hl WA S| 
23—sum fama ufead ext aoa ufsareua /ufaar piodo 18u 4 

sftp fear wate fe uftardl ert vad te Gah ENT a4 
edt W ATA Ta s, ol fe we asi G Ale &| formar HF z 

dra&l ueial updared fe Caeled Wael 1345 Hl vara ula Hindn 
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1399 1 Warfra uf proto 10481 /3, Galea Gee OA ael WSTAT 

Uedied dedi fap al watts ult Hlodo 1040/4 aeaKd 

Wed H Hic Howo 10401 /5 ATI 1041 /9 aM Yat 21e12 

aqea Rue feaim 02.11.2006 / 23.11.2006 / 23.11.2006 

og ure oda dll UST faprrar foe 

eexled Hlowdo 2102/2 amd 2102/3, wera feHifha 10.08.2006 

HL war ule modo 2112/4 aed wega Hl we S| 

25—_Uedd Weel 4 ad ee Aken we hb wo A osep-1 aia 
sifeta pl wed Ha Wa es | 

26—_adl & weit Gossp-1 shia site 4A at aes a A HT 
waa fea & an ufawmtier 4 aoa fha & fe we aa san afar 

a fear Wa al Gare wm afepad wr ae 

Wedd wel fur e| we meat wel & fh ea Ge sel fo fh sant GH 
a wis & fea wer 4 2 ik bel €| oe feated wa FT Ge Aa 

alt _ gar wear feafea ue al oe vem ofa adi ae) fora 

AROcss0 YI HI SAT sod woes 4 fw fra & de vataei w 
Hlovo 195 Ut | Rue moo 195 W/2 4 ud ow OM & Ry 

udu wea adl fers 2) Gor A wen fea & Vea 1345 Hae Va 

1400 Hel h Wor Ael Ga e| deta m Rois a Ma sad ael 

ferar | 

27—Slo sxpo—2 ff EHH Ta cea 7 aut vfawien 4 Ha 
fra & fe st afte seo am) sur aree aes 4 ay weudl aed 

aoa WA se sacay S alle &| vel UsH W UA Alo Ue &, fx 

dra 4 oa fort, fox GRIN iT e| SH UsH HT AT AM &, GAH 

a | Gort Gr + a usm fearh ond € de aronl Aperayees 
froft at art & se eta aia A ped &) Weta UR Alode Hd 

a aft 2 | ve aa we & Be wa H qe sax ra ean 2) ae ae 
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sa Ol ae Hiodo 12102/1 wea oS wh 8) se OT sen 
HIOGO 1212/1 Sa Vor &€ fo wa fen we we aa fH aA Vat 

ae ved & fay feet oA Sart sat Ben @1 wa Pee @ ck 
frafed wea feet a ormaarit ert srarrad @ fo yart fear ona 

eon Tel WaT TAT | 

29—ufdardl aR wed Ue m Ga F qe H ae Horo 

2182/2 Wedd oH Ta | cae aS aren 2112/2 Sa WOR & fh 
af wert 137 foray feegae see warren fa-qa wiela falar ae 
TARY AR A Ghd aul HY eel al ae aa sad 4 yelm wala 

ae or arene aff ux ofaa &) yet a ate anger ot ata 
warts Gi Wet 8, h AA d AU AH Ga Ho 137 4 Gat Ya 0. 

1340 eacar Aca Ula Wea & AM de Sad Ba Tela 4 SA-oA F 

Gant Ga & aM SWiad wea fost aya Hm sua ada H sel TA 
Gal TF URI Va GS aT tea G wy F Guat aT Hed S| Be we 

ma wa & sett anat & cet fe yar ot ver 1 saat cas 
18641eX S| AU BH seat Hodo 2112/2 S ve cea wh we ae 

aa @ fe wen aduite a aftara wed 2 

30—geld at adultm wea 8h GI Hw ord &, fey Ga ENT 

Oa Wa S| Wel we vara sae oy, fe g waa aera wae H 

aay ST CS Tell wl ~ares A VuRed Hear su HI H GAMA F 

Wiad PT Gc Fl Wal sR Va Hye aetaa alge sel far z, 
a ae ula Heat et fe ved wea Udo Wea FI 
31—ddl 4 aud Hal S GAA H Ee Hroto 1944 GW alow 
RI Wa Yaa Aa SU A UaiH 413 /eofeo—2009 fesifea 

Hlowo 195vi2 /2 wl fAsad 8—Balad GA ate faxes 

ant Gil GNI Gd F Ae GT VST S| TS Tors WRIT Tah 
a fated oe fear &| Baad Hed Alex Art GH cag 1750 ae on scene a ee ee 
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32—del axl SU Hal & GAIA F HO Go 10% Awa salee 

TM UGA far e| Vat Fal GS BE we sel el z& fH ve adulHp 
Wea & a Afar wed S| Be At we sel erm z@ fH ufaaet 4 Ae 

ado wed A Ta & OT Afar wed F TT ze 

33—ddl eRl Wedd Gon 4 ae WTS UT Ud Of aM Ta ze, sa 
Tat FH ufsareal Gt Bet Wufea ar faa sifha sel &| df faare wed 
OG Usa & WS A wsraeh W ae a ols wa adi fea &, fas we 

ela et fe ufcardl ert sad ued of fea wat eg warm 4 oa 
Yel &| AANA Sl ae aa so clo ane S Aaa S wet Be 4 
We GS areas 4 fasta zs 
34—ddl EN SA Seal & Wes A WT aes Gore OW aha 

fey € sup afiRad al ert aRam we hb wo 4 aha sien a 

musa aka fh e| ad om Ha m sfaRed wae w va als 

URa Wey sue ael &, fora adel o pat we fara fea oT 

ah | 

35—ulel dm faded wea Ufa! a afd Ud SM Gl Wea & sa 

wer Fulda ert sud ular ua 4 ve atime fhar & fh wed 

WR Sua Aft Ue &, fe WwW van ge ve a Pam fra wa 
eL 

36—Ufdare! m weil Slosajo-—1 Hide seo 4 30d Fe Wie 4 
st uftareua / often wm Hart mr wats fea é a ufaoen 4 Hew 

fea @ fh sap wer a yA om fhad sa &, Sa Ue ell Ve a 

Te ol yA hb Ge Aa AA ael &| VU Vad We ol Ga 

aa oT 45 Se S| WSwy G GA Sao We S| Vel 7 fhe a 

Svocay Fela py, 0 ate ae 7S aia wea He oe Hye S| we Gel fo Vad dos Ish, strict SO]: 
o ae if 

wa _& few dar feo mea) at 4 oe YY eRe ee PRA yp 
ae 

aot aft 4 sara | Sad wea 67 fhe ats 8 | 
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vida! a afer wd & sa Ael| sual ula oe o fav 

wun ER fleas WM sy os wos ake sel foo za @ fires wea 

a wel Rete VS Bl UH | ose ge a wh aren Uh we we 

ael @ f wea adore & UT afar | 

38—Sa VR waldo W Vues] Mey US Ve aeg ailaa ae Sar 2 fo 

ufearel URATa UI GT La S| Ge cea AW afaa sei et z@ fH 
Wed wed feca atrst & cet feat as od G aldara dk we seca 

4H Aa OT Xer | Ufaarel arr aos ufeareus vd ufaerd 4 Her far 
& fe sad afer Wea de 20 GY GY Vaal V Bedale FA a Vel 1 Sa 

wry A uftadl grr ta oe Wes varaell we Suey ael Hera Ta 

fora ufaa a un fe ce vad ued oF she ast G sedarel Hx eT 2 
39—surlad URRefaal FH ad ga cea oF ulda He FH aha Vere 

fe Utd Ua Adoltm wea €| Tague ae fag Ho 1 ael G 

free Preaka fear ora 8 cen_ofeardt grr fey ay after vars 
Mea b sg 4 Mor fry ort are aei ef] dager ae fag Ho 3 

Uae! & flee TeRIAH wo S Peake far ora e | 

40—fata ae farg Weal—2 

ae faeg Wo 2 sa Greer ¥ faxfaa fear var & fh gar yfcaret 
ERT sda wea S feafea wed 4 aay VA GX HT GEA OI WN 

fear wT Yet & ? afe ef al ward ? 

we oe fg or yor ager & afta & ate oR fea 7a 
@| aa: sen fife oar A ae we 
41—mer auq qeua 4 afta fhor wa 2 fe ufdarel 

Sa weve wet Ate a1 Patt fra wae, sale sag fais 

AiRap vd aeadolt wes uegd sel fur was, 4 zl a aie fe if 
Reqd wet & aaa 7 sna 2, fir wiea ear et fH vidoe”
o~ o~ x x x o~ 
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43—Ui oRRaf 4 ue =e sa aa a 2 fH we VE cea Ulead 

Or 4 sah ver & fH ufdarel art side wu UY faafed wed A saxty 

SUT GX Hal He GH YE fa ot vet @| aqqer ae fag to 2 
qe & ffeg AoRAH wa S Meaka fea ora e| 
44—fatal are farq Wear—4 

wet ae fag ga sree 4 faxfad fear war & fe gar ary 
TrSd Ady Ud b SHpar & ? 

dfe oer usta afta @ ddr F adafta wen uaa 
Oe FA aah CE S| Ba: WANT HY Aqay wa He H sll sel 

Uda Slt | TeGUR are fara fa oA ara zs 
45—faeaiRer are farq Wwar—s5 

Wedd ae fag ga area o farted fear var é fe gar yfearet 
aod ATA WA HI Spar & ? 

we_ae ferg vfoadl & aftaadt oe arena 8) se: suet fe 
HAR A Ufearal We 

46—dim vidal yeaa wed @ Ga ¥ su waAcd ae sean 
ufat oe AF spree vel @| aa: vidal oe aqay WM OM G 
after oda vel ett &) Tega ufdara fired fed A arg e| 

ATs 

adr or are ufaardl & fawg feed far oat &| wfearet aT 
yeaa adr & ffeg ao fea ora 8) Wee SUAI-sUAT ae 

ay wa dest oe | ager feet dar st wea | 

feate : 13.10.2015 (goa xem ater) 
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aeea— £234 / fowo-2024 fet 2GuA, 2024 
fara:— ar target fava | 

gfera aarferert 
WATT | 

ay fafa fraa at ord 21 

wy ferenfeier, 
faa | 

Scanned with CamScani 
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rer sind after cat oof oft ate ga Pare sitararen wert ceatter ferepra A Seu % 
Sear Va ar eH TET HLA HT HE He, Sree oer aeht Teeter Prema fre Setras FH Ste Get SEAT 
141 GET 137 Ue 146 se Tees AST A Sifeae TST GT STA Ted wt Seat Bilas sea wa 
FT aR lected at eared HUT Hae ST ATT AG -S] eT Se Pres wea A Pers sea oa 

aftfa senor & dsier Hf means ate Bq oT Frente Ut Sarent ex & altel Ht daw aa era 
CoH iS RK TATA Si STS MAR Fea ay St STAT set TE Bl 

ae ft art FCT & fs Sew TROT SAT RT es UR TT Sa ET FT SY AT GTaaT at ge 3B, 

Scanned with CamScan1 
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2- start ufea aelea- wera feu, saers AR ZR 
3- Stars ofere werteare Heleu, seers 7 4 

5- star foranftrent weleu, wave teed , SRS 
_ & aa ake fore aititare Agta, STG Gag, TRS 

7- Stara ou-foranftent, cedta fear, cee, sards 
8- Sat Uae Felted, UAT- WEAR, wave *eUga, TRIS 

weteg, 7 
mitt afara fa aaa wt &:- 

ae fee a4 diet cede fa@rear feren teea & Gla Ga Se 141 
& Gen 137 Ud 146 anfe ue were ofthe F sifera Ue TT WT STA UAT 
RAR Ue Ud SRA wt yf S ser gan GRea ud Var aa & fae war z, 
oie werd afticral F 0h 6-2 / ase & SUF sifa es oii wa awl & qa 
A ut cfta a sia & gaa ten ws axel S gaan soa A cid ad E 

ae fee anda & ara sara eg ot aaa Ris, Ue ses fore Garaa SRI 
foren ator & stele veel ase oT FAT RTT TAT a Og at Hilda ago Ud 
Hey YA AT ail ERT AU GI Vea Ud US ch et UR Sarl Val Use Hl eae 
ae fear ran é ud and fos ore tea anda we afar feu oF a are fear 
GT El &, UST HA aa ara sar Bea wT Hr vt sfaewfha SA sel fear * wa 
ada A ft Saat WRT WGA SRI STANT B AAT Grae | 

Hoe Bex Hard Ha é feos ys A i feat 14-05-24 wl wlfaa ager 
ud sae alta ari art wl sae oe Ue afters Ee oT are fear ra a 
forges faxte Ff riot err eye oF eral-vests fear var ar cies GaraR-val wd 
sdacita Tara ued A ul vena gon 8 | ( wid daa es) 

fetar 15-05-24 of star frculteent aelea at ora ata eri aad 
Gua soa fear var on fore oe efits Gu-forenftten), fesse ERI Ui ot oT 
Tél & aul Sad Gig & HA A TAS Ueat wt sien ate 29-05-2024 Ft saa 
Tee Ht OP wt Tat Ss | ( ull ere) 

HTH BEX HATA HA & fas Mo Mla Stet Bo So, Tess H are Va 
763 a¥ 2006 TR fie ane sara soul waaifsa err Hide sigur Hua: 

Scanned with CamScan 

38 139



r BR 3 

sates seer feriee 13-10-15 A il wife sigen / sro yeeciita Sea Tet OR 
Jo gga tala Ue sears fed SSA A srapag We | 

Hela feats 31-05-2024 FH yas atta 9 aa Has HSM GAT 10-15 TT 
ot ar Be: He ce we TH aa ST aT TM Fe HUI HT MAT Fev TET 
og aot at ger fread taal ors areht thes ux ugar are fate feo ferae 
Te Sad Sel APT SAVAT BTA chewy Tei S HPT ATT | 

pant at anh co asl ae, Hl we et Sara als He Hr He TTT GI 
sion @ PRAR GSE TST BG Wa 2 Vd HIS GH Hh sae Rac steraT € at 
saat uTeera 8 aie areas a A Ae oie oh ed @ forte Tid A 4a Ua 
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Outlook

ORIGINAL APPLICATION NO. 824/2024 PRAVEEN KUMAR GAUTAM VERSUS PWD BHATWARI,
UTTARKASHI & ORS

From dhruv tamta <tamtaadvocates@outlook.com>
Date Tue 2025-07-08 14:09
To ARTAKKAR@ARTLO.IN <ARTAKKAR@ARTLO.IN>
Cc artakkar@artlo.in <artakkar@artlo.in>

1 attachment (7 MB)
Compliance Affidavit on behalf of R6- SSP.pdf.pdf;

Sir,

Please find Compliance Affidavit of on behalf of the Respondent No. 6

regards
Dhruv Tamta
Advocate
+91-9899989917

Disclaimer: The content of this electronic communication is intended solely for the use of the individual or entity to whom it is addressed and any
others who are specifically authorized to receive it. It may contain confidential or legally privileged information. If you are not the intended recipient
you are hereby notified that any disclosure, copying, distribution or otherwise placing reliance on the contents of this information is prohibited and
may be unlawful in certain legal jurisdictions. If you have received this communication by error please notify the sender immediately and then delete
it from your system.

Security Warning: Although this e-mail and its attachments are believed to be free from any virus, it is the responsibility of the recipient to ensure that
they are virus free.

P Please consider the environment before printing this e-mail.

7/8/25, 2:10 PM Mail - dhruv tamta - Outlook

https://outlook.live.com/mail/0/sentitems/id/AQQkADAwATMwMAItYmUwNi1mMDMyLTAwAi0wMAoAEAD7hL0pk0yhS4UYGzueIyfk 1/1
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